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MONDAY, AUGUST 14, 1995/ Si-V.lia 23, 1917 (5aKn)
' 1300 HOURS :
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'SHORT NOTICE QUESTION

““short Notice Qucstion sntored in scparate 1ist to be
| asked and answer given. .

| SPECIiL’ MEWTION

Matters to bo raiscd by Membors - ent.ered in suparate
list.

CONSTDRITION AND PaSSING OF SIRLS

Prof Jagdish Mukhi, Minister of Finance to move that
i The Delhi Tax on Entry Of Motor Vehicles Into Local-
Arcas (amendment) Bill, 1995' be taken Lnto considcration.

ALSO to move that the-Bill be passca,

SHORT_DURTION PISCUSSION

Shri ajay ilakan :
Sshri Mcwa Ram arya @
shri Rajesh Sharma :
Shri MS Panwar :

to raisc short puration Discussion on the report
anG the Action Taken Report of the Scwa Ram Sharma
Committee.

DISCUSSIONS

shri Jai Kishan :

To raisc a discussion on tne problems faccd by
the workcrs and traders duc to closurc of -the PVC
market at Jwalapuri anu the Government's decision
to shift it to some other placc and denial of any
relief or compensation to the firce victims.

shri Ramvir Singh pichuri to move LOr giscussion 7

! That the Housc cXpressScs its anxicty and
concern over the non—implamuntation
an< indecision of the Central Govte.
on nroposils, Resolutions and 3ills 4¢nC
to it by the vidnan Sabha and/or the
Govi.. of National Capital Toerritory
of Delini. ooy
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DISCUSSIONS

| 7, % shri Satish Chandra Xhandelwal :
e a3 i shrd 0P Babbar : Lo 4
‘ | {  . Shri'Motilal Sochi : o

' i?{ B ‘Shri:Chdnd Ram : A
;-. iﬁ[‘ ;} ¢-Shfi Rampal Karhana : o
.o h$ J" ¢ ,ShrikVASdcv Kaptan : Y
?;TF?P- R ‘shri Eamﬁir Singh Bidhuri -: !
; G B Fohry Decp- Chand Bandhu : e
. . shri Mukesh Sharma :

; ;,:’ ’::f’Shfi Jitender Kumar 'Kalu Bhaiya' :
SR R
3 . £o0 discuss the state of civic amenities including
3 % clectricity in Delhi. 48
‘J f: L

3 ”1?f- AR ( National Anthem - Jan Gan Man )
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